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IN THE  HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR

WRIT PETITION NO.8564/2019
Tekepar Project Affected Punarvasan Sangharsh Samiti, Tekepar.

Vs. 
The State of Maharashtra and others.

WITH
WRIT PETITION NO.538/2020

Tekepar Project Affected Punarvasan Sangharsh Samiti, Tekepar.
Vs. 

The State of Maharashtra and others.
…........................................................................................................................................
Office Notes, Office Memoranda of
Coram, appearances, Court's orders                                                  Court's or Judge's order 
of directions and Registrar's orders
........................................................................................................................................…...

Shri S. D. Chande, Advocate for the petitioner.
Ms. S. S. Jichkar, Additional Government Pleader for respondent -  
State in W.P.No.8564/2019.
Shri  S.Y.  Deopujari,  Government Pleader for  respondent – State in  
W.P.No.538/2020.

CORAM :   R.K. DESHPANDE  & 
AMIT B. BORKAR, JJ.

DATED   : 27th JANUARY, 2020.

. Issue  notice  for  final  disposal  of  the  matter,

returnable on 23.03.2020.

2. Both the Writ Petitions are to be heard together.

         JUDGE     JUDGE

RGurnule 
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